
2 0 9  Written Answers SRAVANA 10, 1918 (Saka) Written Answers 2 1 0

(b) if so , th e  d e ta ils  th e re o f and  n u m b e r of 
app lica tions received for sh ifting of te lephones-

(c) the num ber out of these shifted a longw ith the 
time in which shifted during 1996, till date;

(d) w he ther any o ffice /s ta ff was found gu ilty  for 
doing the job after prescribed period; and

(e) if so, the details thereof and the action taken 
against them?

THE MINISTER OF COM MUNICATIONS (SHRI BENI 
PRASAD VARMA) ; (a) Yes, Sir.

(b) The norms are seven days for local shift and 
fifteen days for in te r-exchange  sh ift. The num ber of 
applications received for shifting of te lephones is 43619 
during 1996 as on 30.6.1996.

(c) The number of te lephone shifted w ith in the norms 
ate 34143 during 1996, as on 30.6.1996. The cases 
pending for shift of te lephone are due to :

(h techn ica lly  non-feasib le  area;

(ii) pending due to subscribers reasons.

(iii) rainy season.

(d) No, Sir. The o fficer/staff is not guilty for doing the 
job within norms on account of the reasons given in (c)
above.

(e) Does not arise in view of (d) above.

[E ng lish ]

Transfer/R ectification/O B

2521. SHRI K.D. SULTANPURI : Will the M inister 
of COM MUNICATIONS be pleased to state :

(a) whether any time limit has been fixed as per the 
new scheduled by Delhi Telecom Circle for (i) rectifying 
the te le p ho n e  de fec t; (ii) fo r tra n s fe rrin g  te le p ho n e  
connection from one zone to another in Delhi; (iii) for 
installation of new te lephone connections after the issue 
of O.B. numbers; and (iv) issue of O.B. numbers and 
installation of te lephone from out of the quota of Members 
of Parliam ent; and

(b) if so, the details thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) : (a) and (b). Yes, Sir. T ime lim it/ 
norms fixed are;

(i) for te lephone fau lt rectification * 48 hours.

(ii) for sh ifting of te lephone from  one zone to 
another - 15 days;

(iii) for installation of new te lephone connection 
after issue of OBs - 15 days.

(iv) for out of turn cases from MPs quota, the 
OBs are issued on Priority and the installation 
o f te le p h o n e  is c a rr ie d  o u t a lm o s t 
im m ediately except in cases where the area 
is techn ica lly  non-feasib le.

D istribution of Essential Com m odities

2522. SHRI ANC HAL DAS : W ill the M in ister of 
CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC 
D ISTRIBUTIO N be pleased to state :

(a) w hether the G overnm ent are aware of the tact 
tha t ir re g u la r it ie s  and  p a rtia lit ie s  ta ke  p lace  w h ile  
d istribu ting the essentia l com m odities through Fair Price 
Shops to S chedu led  C astes, Scheduled Tribes and 
poor people;

(b) if so, the details thereof;

' (c) the action taken by the G overnm ent against the 
guilty persons; and

(d) the steps taken or proposed to be taken by the 
G overnm ent to ensure the regular and impartial supply 
of e s s e n tia l c o m m o d it ie s  to S c h e d u le s  C a s te s , 
Scheduled Tribes and poor people?

THE M INISTER OF FOOD AND MINISTER OF CIVIL 
S U P P L IE S , C O N S U M E R  A F F A IR S  AN D  P U B L IC  
D ISTRIBUTIO N (SHRI DEVENDRA PRASAD YADAV) ;
(a) and (b). No such instances have been brought to 
the notice of G overnm ent. The im plem entation of Public 
D is tr ib u tio n  S y s te m  in c lu d in g  d is tr ib u t io n  to th e  
Scheduled Castes/Scheduled Tribes and the poor is the 
r e s p o n s ib i l i ty  o f th e  S ta te  G o v e rn m e n ts /U T  
A dm in is tra tions.

(c) and (d). Do not arise.

Arrears of Telephone Bills

2523. SHRI PRAKASH VISHW ANATH PARANJPE: 
Will the M inister of COM MUNICATIONS be pleased to 
state :

(a) w hether the Telecom D ivision, Kalyan has not 
received due arrears of Telephone bills to the tune of 
Rs.18 crores from subscribers;

(b) if so, the details of due arrears of each exchange;
and

(c) the action G overnm ent propose to take to recover 
the said amount?

THE MINISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) ; (a) to (c). The inform ation has been 
called for and the same will be placed on the Table of 
the House.

Pending Proposals

2524. SHRI RANJIB BISW AL : Will the M inister of 
INFORMATION AND BRO ADCASTING  be p leased to 
state :

(a) th e  n u m b e r of p ro p o s a ls  re c e iv e d  from  
p ro d u c e rs /d ire c to rs  b e lo n g ing  to O rissa  to p roduce  
se ria ls /te le film s  under sponsored  and com m issioned 
program m e on the N ationa l C hannel of D oordarshan 
during the last th ree years;


